
GOVERNMENT OF INDIA 
TRIBAL AFFAIRS 

LOK SABHA

UNSTARRED QUESTION NO:3763
ANSWERED ON:16.05.2006
SETTING UP OF MODEL RESIDENTIAL SCHOOLS 
Yerrannaidu Shri Kinjarapu

Will the Minister of TRIBAL AFFAIRS be pleased to state:

(a) whether the Government has decided to set up 100 model residential schools with a view to provide quality education to tribal
students; 

(b) if so, the places selected for the purpose, State-wise; 

(c) the aims and objectives of such schools; and 

(d) the amount sanctioned/released to each State and Schools particularly for Andhra Pradesh ?

Answer

MINISTER OF TRIBAL AFFAIRS (SHRI P.R. KYNDIAH) 

(a) Yes, Sir. 

(b): A statement indicating places for setting up of the Eklavaya Model Residential Schools in various States are given in the Annex. In
case of 4 schools in Assam and Meghalaya, the concerned State Government are yet to decide and report the exact location. 

(c) The aims and objectives of such schools are to provide quality education to tribal students from 6th to 12th Standard to enable
them to avail the facility of reservation in higher and professional courses as well as in higher levels of jobs in the Government and
various public sector undertakings. 

(d) The amount sanctioned/released for these schools to various States including Andhra Pradesh is given in the Annex. 

Annexure referred to in reply to Lok Sabha Unstarred Q. No. 3763 for 16.5.2006 raised by Shri Kinjarapu Yerrannaidu 

     (Rs in laksh)
S.No. State  No. of Schools   Amount Released  Location i.e. .
   for which amount ( Up to 2005-06) released during
1 2  3   4   5

1 Andhra Pradesh  8   2660.00  Adilabad
         Waaranal
         Mahbubnagar
         Nizamabad
         Nellore
         Karimnagar
         East Godavari
2 Assam   2   200.00
3 Jharkhand  4   1400.00  Ranchi
         West Singhbhum
         Dumka
         Sahebganj
4 Gujarat   10   3120.00  Dangs
         Surat
         Narmada
         Sabarkantha
         Surat
         Valsad
         Valsad
         Navsari
         Dahod
         Panchmahal
5 Himachal Pradesh 1   100.00  Kinnaaur
6 Jammu  and Kashmir 2   200.00  Leh
         Jammu
7 Karnataka  4   1290.13  Belgaum



7 Karnataka  4   1290.13  Belgaum
         Kodagu
         Chickmaaga-lure
         Raichur
8 Kerala   2   460.00  Wayanad
         Idukki
9 Madhya Pradesh  12   3707.75  Jhabua
         Dhar
         Badwani
         Mandla
         Dindori
         Betul
         Anuppur
         Ratlam
         Seoni
         Sidhi
         Chhindwara
         Umaria
10 Maharashtra  4   920.00  Thane
         Nasik
         Amravati
         Nagpur
11 Manipur   3   625.00  Tamenglong
         Senapati
         Chandel
12 Orissa   10   3560.00  Koraput
         Rayagada
         Ymayurbhanja
         Sundargarh
         Nawarangpur
         Kandhamal
         Sundargarh
         Sundargarh
         Gajapati
13 Rajasthan  7   1820.00  Banswara
         Udaipur
         Sirohi
         Baran
         Dungarpur
         Udaipur
         Tonk
14 Sikkim   2   350.00  North District
         Gangyap
15 Tamil Nadu  2   540.00  Villupuram
         Salem
16 Tripura   3   750.00  West Tripura
         South Tripura
         North Tripura
17 Uttar Pradesh  1   250.00  Lakhimpurkheri
18 Uttaranchal  1   100.00  Dehradun
19 West Bengal  7   1800.00  Jalpaiguri
         Bankura
         Purulia
         Burdwan
         Panchim Mednipur
         Birbhum
         Dakshim Dinajpur
20 Arunchal Pradesh 1   205.44  East Kameng
21 Meghalaya  2   200.00
22 Mizoram   1   260.00  Lunglai
23 Nagaland  3   750.00  Tuensang
         Dimapur
         Mon
24 Chhattisgarh  8   285.00  Dantewada
         Bastar
         Bastar
         Koria
         Surguja
         Jashpur
         Durg
         Jashpur
    100   25553.32
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